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LOK SABHA

Thursday, March 30, 1967/Cha'tra, 9, 
1889 (Saka)

The Lok Sabha  met at Eleven of 
the Clock.

[Mr Speaker m the Chair] 

ORAL ANSWERS TO QUESTIONS

Mr. Speaker* The House will now 
take up Questions—

Shn Prakash Vir Shastn—

Shri Krishaa Kumar Chatterji: Sir, I 
have tabled a Calling Attention Notice 
and motion for adjournment to discuss 
the happenings in Calcutta

Mr Speaker: This is Question Hour

Shri Krishna Kumar Chatterji: It is
a very senous matter

Mr. Speaker: We are taking up ques
tions now  Later on we will oome to 
that

>Frir*r *rnff v

sfmt vr m i

Shri R. Umaaath: At least we were 
doing it after the Question Hour (In
terruptions)

Mr. Speaker: Order, order Shn Pra
kash Vir Shastn
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“The  President  has  stated 
about the wtear of the structure 
and functiooinff of the Planning

Cammjaslon in visnr of Hm new 
difficwltkw that we jtooe and in 
view of oertain chanced dreum* 
statues.  The Plarnitog Goaunis- 
slon has done good work In the 
past, but all work should constant
ly be reviewed to see that It meets 
the requirements of the day. and 
we are thiafctng of re-organisation 
at all level*. Up to now, there 
was a certain amount of duplica
tion between the Commission end 
the Ministry. XXX An we also in
tend to discuss  these  matters 
with the Chief Ministers.”
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5>hri S. Kandappan: The status ac
corded to the Planning Commission in
our country which hag been rightly
characterised as a super-Cabinet is
very curious. It has neither consti
tutional nor legislative sanction. In
view of the changed Centre-States
relationship, may I know whether the
Government is prepared to give
statutory form to the Planning Com
mission?

Shri Asoka Mehta: As I pointed out
earlier, this matter is under conside
ration. The only reason I referred to
the speech of the Prime Minister is 
because she said she wants to consult
the Chief Ministers also about it.

Shri S. Kandappan: Sir, on a point
of clarification.  'Hie Minister has 
stated that the matter is under con
sideration. Is it by the Administra
tive Reforms Commission or by the
Government?

Shri Asoka Mehta: I have made it
clear that the Government is await
ing the report of the Study Group set
up by the Administrative Reforms
Commission. When the report comet,
with -whatever materials the Govern

ment may have at their disposal, they
will apply their mind and come to a
conckaion.  in doing so, they will
also be consulting the Chief Ministers.

Shri Chengalraya Nafchi: Will the
hon. Minister be pleased to consider
the question of making the members
of the Planning Commission responsi
ble for execution also, because there
is a lot of difference between drawing
up of plans and their execution?

Shri Asoka Mehta: That is not
possible.

HCTT  <WlWl ‘ ?nft ̂

■ft %  f%'*ft3RT snfor vr
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mim %*tit
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Shri Umanath: Some time back it 
was reported in the press that the 
World Bank or the Aid India Con
sortium had advised the Government 
of India that the Planning Commis
sion be reduced to an advisory body.
I would like to know whether it is 
true; if not, whether at any stage 
during their discussions these foreign 
agencies had suggested anything about 
the re-organisation of the Planning 
Commission.

Shri Asoka Mehta: There is no basis 
for both the suggestions that have 
been made by the hon. Member.

Shri Virendrakumar Shah: Has the
Government realised that the Plan
ning Commission has not only failed 
to help the economy of the country 
but has brought disaster, hence it 
deserves to be scrapped totally?

Shri Asoka Mehta: The Govern
ment does not accept the conclusions * 
that the hon. Member seems to have 
drawn.

Shri M. R. Krishna: The Planning 
Commission has failed in tackling the 
problem of fertiliser and food and it 
has grossly failed 3n meeting the 
demands of the weaker sections. May 
I know what changes the Government 
proposes to bring about in order to 
make the department dealing with the 
weaker sections more effective?

Shri Asoka Meihta: As far as the 
suggestion made that the Planning 
Commission has failed to solve the 
food and fertiliser problem is concern
ed, I beg to disagree.  The various 
steps taken to increase food and ferti
liser production and the various 
difficulties encountered are all before 
the House.  If thste matters are to

be discussed *ep«r*tejy, J m 
to discuss th*m.  Than, the lien. 
Member has raised the question about 
assisting the weaker sections of the 
people.  X agree that we have not 
been able to do all that we would like 
to do. The real difficulty arises from 
the fact that our resources are very 
limited and we have to deploy than 
for production purposes much more 
than we are able to use them for wel
fare purposes.

vuft *ww ’wnj

sro % sNt «p*r
ft % 

'3TR»rr ̂rnprr j fa tmrbnr 
P»Ek%t % vn | fa «*nfor 
wnftiH  mvsr fasr  frtrnf- 

jfin  mfa 3* aft fvwitrra quftrt 

cTT̂f ̂  f ̂ Pt ̂  fWT 311  ?

5 % fa  smfr tpt

wt | ?

«ft wsfte f*rr

 ̂ ft vtS *£r f *rffa 

f srf’T *  ?r f

*TiTO *n?TT ¥ I 3T* 3TTJT ir ̂
$ ̂  tott £ 1

Vfift »JWW IJJBW  : T̂̂TT ?it 

wftr ̂ WHTcfr ̂ % «fttrr 1
•s. r»  <*» _ *v _  - - gy - _ _f\  - - t f»_ _
VVfrT mFmTRT <vTTrPr *FT VTOe WW-

*Ft JRT  ^ f *15  *l̂t 5TRT

| I if 1% 5TRTT ̂ TT j fa ̂  WT

mfarr xtxtt ft * ̂  $ ?

Shri Asoka Mehta: Sir, the House 
never asks what advice a particular 
Minister gives to Government. I am 
called upon to give information when 
the Government takes a decision.  I 
have made it clear that the Govern
ment is waiting for the report of the 
Administrative Reforms Commission 
on the subject and is on its own, suo 
TOOtu, collecting a lot of information
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including whatever v« may hava to 
ny is ftc Hanning  Commission. 
Oovarnmeftt will review ail Ibis and 
when a decision la taken, I will give 
all the information___(Interruption).

Suae boa. Members rose—

Mr. Speaker: May I request hon. 
Members to take their' seats? It is a 
very important question, no doubt.

An hon. Member: Just one question.

Mr. Speaker; Everybody wants to 
put only one question, all those who 
are standing; they cannot put two or 
three. But we have already taken 15 
minutes. I do not mind giving an
other half an hour to this, but then 
will not other questions suffer?  I 
know, the Planning Commission ques
tion is very important. We can have 
a one-hour discussion on this; I do not 
mind that. But if we lose one hour 
over one question, what will happen 
to other questions?

Some hon. Members: It is an im
portant question.

Mr. Speaker: I know, it is very im
portant, but there are other import
ant questions. Therefore, I will pass
on to the next question___(Interrupt
tion). You want to continue with this 
question? Then, I will al’ow every
one of you.

An hon. Member: We can have a 
half -an-haur discussion on this.

Mr. Speaker: I will deal with only 
one question today.

Shri S. S. Kothari: In view of the 
fact........' (Interruption).

An hon. Member: Will you kind'y 
allow a-half-an-hour discussion  on 
this?

Mr. Speaker: No, please. I will allow 
questions now. (Interruption).

Shri A. B. Vajpayee: The other 
Questions are also important. We 
rikoold not devote so much time on 
this.

Mr. Speaker: But others don't think 
Uke that. Next Question.

American Peace Corps Volunteers
+

*140. Shri Vasadevan Nair:
Dr. Baaea Sea:
Shri A. K. Gopalaa:
Shri Umaaath:

Will the Minister of Finance  be 
pleased to state:

(a) whether it is a fact that some 
State Governments  have demanded 
the withdrawal of the American Peace 
Corps Volunteers from their States - 
and

(b) if so, the action taken by the 
Central. Government in this regard?

The Deputy Prime Minister and Mi
nister of Finance (Shri Morarji Desai):
(a) No. Sir. There has been no de
mand from any State Government for 
the withdrawal of American  Peace 
Corps Volunteers. These Volunteer* 
are sent to the States in response to 
requests received from them.

(b) Does not arise.

Shri Vasudevan Nair: Is it not a fact 
that there have been many complaints 
about subversive activities of some of 
these persons belonging to the Peace 
Corps from the various States, includ
ing Maharashtra and Kerala, and may 
I know whether the Planning Com
mission who were previously in charge 
of these international volunteer orga
nisations could not tackle these comp
laints and that they were rather acqui
escing in them, covering them up, and 
were hand in glove with the Peace 
Corps, and, if so, is that the reason 
why this subject was transferred from 
the Planning Commission to the Minis
try of Finance last year.

Shri MOrarJi Desai: The inferences
drawn by the hon.  Member are not 
correct. The transfer from ope to ano
ther is only a matter of convenience 
and utility. That is how it is dona. 
There are not many complaints of sub
versive activities against these volun
teers. As far as I could find out, there 
was complaint against only one parti
cular volunteer in Pilani—it was nOt 
anywhere else—and he is no laogtr




